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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE.
O.A. No. 135 0f 2024

‘ransferred from the Principal Bench at New Dclhi)

In the matter of:

\ National Green Tribunal

)} Principal Bench New Delhi
Of its own motion.

‘ ; v/s

1. ?’t.'méipal Chief Conservator of Forests

anq Head of Forest Force, Maharashtra.

2. étate Wetland Authority, Maharashtra.

3. CIDCO Ltd.
4. Collector, Navi Mumbai. - - RESPONDENTS.

AFFIDAVIT ON BEHALF OF RESPONDENT No.l

| Dr. Shailendrakumar B Jadhav IFS, Deputy Conservator of
Forests, Mangrove Cell, Forest Department, Government of
Maharashtra, having my office at Ballard Estate, Mumbai, do
hereby solemnly affirm and state as follows:

1] I have been duly authorized and instructed by the Head of
Forest Force, M.S., Nagpur to file the present affidavit on his
behalf. I have read the notice issued by the Principal Bench of this
Hon’ble Tribunal. 1 am filing this affidavit to apprise the Hon.
Tribunal about the action taken by the Forest Department and
others upon receiving information about the deaths of flamingos in
/ near DPS Lake, Navi Mumbai.

2] The area where the 6 flamingos were found dead and 6

flamingos were found injured and fallen on the ground on =
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April 2024, is in Village Karave, Survey No. 266 and is in the
possession of CIDCO Ltd. (respondent no.3). Here it may be
immediately noted that 3 out of the 6 injured flamingos which had
,Wbeen moved for medical trcatment to the facility of Wildlife

 JfWelfare Association, Thane, died during treatment. The remaining

3 injured flamingos were successfully treated and upon their being

... BN
s i

fully recovered and found fit (for release), the representative of the

NGO —Wildlife Welfare Association and the Round Forest Officer

R
3

bee 4 and their assistants released those 3 flamingos into their natural
g habitat at T.S Chanakya lake, on 6" May 2024,

hod 3] In connection with this incident of death of and injury to
flamingos, the Range Forest Officer, Mumbai Mangroves
Conservation Unit at Navi Mumbai has registered an offence
under the Wildlife (Protection) Act 1972 at Round Offence
No.4/2024 on 25" April 2024. A copy of the s&iﬂ 'Offence
Registered as stated above is annexed at EXHIBIT- _ hereto. The

Range Forest Officer also immediately moved the injured
flamingos for treatment to the NGO Wildlife Welfare Association
Thane. The dead flamingos were sent for autopsy to Mumbai
W Veterinary College and Hospital at Parel, Mumbai. The autopsy
could not be performed on 2 of the dead flamingos as their bodies
were in an advanced stage of autolysis (decomposition). The
autopsy reports of the remaining four dead flamingos (found on
site) states that the cause of death was ‘cardiorespiratory failure’.
Copies of the said autopsy reports are annexed at EXHIBIT -:
COLLECTIVELY hereto. Viscera of the 6 dead flamingos was

sent by Range Forest Officer Navi Mumbai, for analysis to the
Forensic Science Laboratory Thane. The Laboratory Report dated

11" July 2024 of forensic analysis have since been received and
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the copies thereof are annexed at EXHIBIT-

COLLECTIVELY, hereto. The Laboratory Reports indicate that

“the general and specific tests did not indicate any poison” in the

= .. viscerasamples examined.

G SR

" Lt S 4] A sample of the water from the DPS Lake was also taken on
0 ' 29" April 2024 and sent by the Forest Officer to the Maharashtra

Pollution Control Board for analysis. The Report of the analysis of
the said wa’igr sample was received and the same is annexed at
EXHIBIT- hereto. The Range Forest Officer Navi Mumbai had
requested the Mumbai Veterinary College to opine whether the

from the MPCB report of the water sample any toxic substance
could be identified as cause of flamingo deaths; by the letter dated
18" June 2024, the Mumbai Veterinary College informed that it
was not possible to give any such opinion. -
5] In view of the number of apparently unnatural flamingo
deaths and injuries that had occurred, the Deputy Conservator of
Forests [ i.e. DCF, viz. myself], Mangrove Cell, the Divisional
’"._.;:.".:’;‘““\Eprest Officer [i.e. DFO] Mumbai Mangroves Conservation Unit
"*,:"‘WMCU], the Range Forest Officer - Mumbai Mangroves
/ iy 5 Q&tﬁ{:wa’uon Unit posted at Navi Mumbai, the representatives of
: ? N@,s Bombay Natural History Society [i.e. BNEHS] and
S 3 3: éianashaktl and local residents visited the site on 26" April 2024.
i 5:,.-'6] Again on 1% May 2024, the Additional Principal Chief
Conservator of Forest, Mangroves Cell along with the Chief
Conservator of Forests- Mantralaya, and officers mentioned in
Para (5) above, viz. DCF Mangroves Cell (viz. myself), DFO
MMCU and Range Forest Officer Navi Mumbai again visited the

"site viz. DPS lake at Nerul: After the site visit and study of the



report of BNHS dated 30™ April 2024, among the probable causes
of the flamingo deaths and injuries appear to be:
a) LED light fixture poles on the clcvated service road between

Nerul Jetty and Palm Beach service road; these lights on the road

,‘\‘ which crosses the flight path of flamingos between the creek and
:\’; 1‘ the lake, could disorient flying flamingos, causing them to come
\"‘ ;;/'; out on the road where they are at high risk of vehicular collision.
gﬁ{% " This increases the probability of the light pollution and / or
= 4 disorienting effect on flamingos flying low.
: % ' As a solution, BNHS recommended as follows:
e l. Replacement of LED Lights: Consideration should be given
to replacing the existing LED Lights with Low Pressure
T R Sodium Lights (LPS) featuring a beam angle of 30 -45
Mt

ZJoN, degrees compared to the existing 180 degrees of the existing
" 7 X, & & o \\
“./ N _.;--“ & A ﬁxtures on the elevated road connecting Nerul Jetty and

k1 b : . A i »
G »" S o °$ Palm Beach Service road adjacent to the DPS Lake.

& Altematwe LED Replacement: If the replacement with LPS

. F f3y x/;."" lights is not feasible the existing white LED lights could be

substituted with Yellow LEDs featuring a beam angle of 30-
45 degrees.

3. Restoration of Tidal Water flow: It is imperative to restore
the tidal water flow of DPS Lake: All entry points should
undergo thorough inspection and cleaning to remove any
potential obstacles.

b) The water of DPS Lake was pink in color. BNHS as well as the
Forest Department Officers feel that it is necessary to rejuvenate
the Lake by allowing free flow of tidal water to and from the lake.
For this purpose, the three inlets have to be kept free of all

blockages and widened as required.
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; '-'.. "y’u 7 Accordingly by the letter of Additional Principal Chief
;*‘ . ¢ ' *;. Conservator of Forests, Mangrove Cell Mumbai datcd 3rd May
"»; g !'{," 2024 we requested the Managing Director of CIDCO Ltd. to take
JJ : - steps to rejuvenate the DPS Lake by measures to allow entry and
;_‘ ‘“ exit of tidal water. The Additional Principal Chief Conservator of
\' Forests, Mangrove Cell Mumbai also addressed a letter dated 21"

May 2024 to the Municipal Commissioner Navi Mumbai
requesting implementation of the suggestion made by BNHS as
mentioned above to change the LED lighting. By their letter dated
28™ May 2024, CIDCO replied that there record of any lake was

not to be found in the land records; they also informed that

CIDCO had not constructed the inlets and had not obstructed the

flow of water.

j"l'.-\\ [ shall refer to and rely on the correspondence mentioned

o 4,'{';
S \'above as and when required.

o .7"8]:,'_ 1 say and submit that the State Government has accorded
thrs’ mc1dent as one requiring utmost attention.

! v' ’
'«'I The Government has issued a Government Resolution dated

5" July 2024 and has setup a Committee consisting of:

Principal Secretary Forests as Chairperson

Principal Secretary Environment and Climate Change as Member
Principal Secretary, Urban Development-1 as Member

Managing Director CIDCO - Member .

Commissioner Navi Mumbai Municipal Corporation — Member
Chief Executive Officer Maharashtra Maritime Board — Member
Collector, Thane as Member

Shri. Pravin Pardeshi, President, BNHS as Member

5
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f" . Additional Principal Chief Conservator of Forests, Mangrove Cell

Mumbai as Member Secretary

‘9 ;(' }, The Committee is to suggest measures for protection of the natura /"‘r\

)# habitat of Flamingos and mangroves in the vxcm&ty of DPS L.
A copy of the said GR is annexcd at EXHIBIT-. _hereto.

[ therefore say and submit that the Mangrove Cell of the F N g 0
Department as well as the State Government have acted swi ﬁly:hé:””f N“
the matter and are according the issue of protection of the
mangrove environment and its flamingo and other
inhabitants high priority.
AFFIDAVIT /\Sc.ﬂ\ra&w'on
[ Dr. Shailendrakumar B Jadhav IFS, Deputy Conservator of For
Mangrove Cell, Forest Department, Government of Maharashtra,
aving my office at Ballard Estate, Mumbai, do hereby solemnly affirm
o g,d‘n behalf of Respondent no.l and state that the contents of the
}foregomg affidavit are based partly on the records of the Mangrove Cell

’duly prepared and maintained in the ordinary course of business which

[ believe to be correct and partly from my own observations and

BEFQRE ME

knowledge after the site visit as stated herein.

>
Solemnly affirmed at M@m;b&t e )
Awnans
his ¢/Lhd 24 E
g On this ¢/lhday of 3aby; 20 W | G%v%gnnENTOF oA
€ mail — P/L 09 AUG 2024
advap(Rosme, '” /e Dr. Shailendrakufnar B Jadhav, IFS,
14223/788Y gtep :
/"\(’ w( cd R Deputy Conservator of Forests
‘A'?P soved Mangrove Cell, Forest Department,
g P
Sx\u, kM Government of Maharashtra
6|7 )LL\ . for Rcspondcnt no.1

Ce R oarna ‘QM)
e f | Momgrove
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Government Resolution no TR S 12/2020 / case no 203 / F 6 dated 25th
January 2018

First Information Report for Forest Related Offences 386758
( Maharashtra Forest Code Volume 2 paragraph 6.12)

1.No/year: W L - 2024 2 Date : 25th April 2024

3. Designated area : Karave 4. Zone : Vashi

5. Forest Range : New Mumbai

6. Forest Division : Mumbai Mangrove Conservation Unit

7. Details of offence: ( If the space is insufficient, please write on back of
the page and in case of requirement of more Space, please use separate A
-4 size paper and attach copies thereof with this report )

Today | approached the N R | Police station today on the instructions of
Range Forest Officer, New Mumbai and took possession of one dead
flamingo bird from Police Constable ( Buckle no 2409 ) Shri Y M Shaikh.
When | was searching for other flamingos, it was informed that one injured
flamingo was observed near the water body on T S Chanakya Road. The
said injured flamingo was handed over to R AW W employee Shri Sahil
Kawedia for medical treatment.

As per telephonic message of Smt Rekha , it was understood that there
was one dead flamingo bird lying near N R | jetty. Hence deputed Forest
Guard to the location and took the said flamingo bird into possession from
the security guard Shri Patil in dead condition and safely brought it to the
Range Forest Office . The said injured flamingo was handed over toRAW
W employee Shri Preet Singh for medical treatment. Since the flamingo
bird is included at serial no 26 in schedule IV, further investigation is in
progress. '

8. Details of confiscated property :

1. Dead flamingo - 02 2. Injured flamingo - 01

9. Details of accused persons : ( If detected, mention their name, age,
address. If unknown, mention the same ) : Abandoned

10. Location of the offence ( If possible, mention the latitude and longitude
asperGPS:

1. N C I Police station - 19 00 29 .0 73 01 43,5

2. TS'Chanakya water body - 19 00 50 .0 73 00 23.20

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 2019 / case no 29/ Bhasha 2 dated 22.03.2021

o
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3.NC I Jetty — 19 00 11.10 73 01 30.7

11. Acts and sections : ( Mention the sections and acts becoming prima
facie applicable ) - Indian Wild Life Protection Act 1972 — section 3

12. Other details (Ifany):

13. Location of recording the offence : 1. Near N R | signal 2. T S
Chanakya water tank 3. NR I Jetty

14. Signature, Name and Designation of the officer recording the offence :
Shri V G Bairagi, Forester, Vashi Mangrove Forest Conservation Unit,
Mumbai.

(copy for Office / Forest Ranger / Deputy Conservator of Forests - please

tick v) : :
15. Circle crime register no and year : WL3 / 2024. Received on date :

22nd April 2024

16. Forwarded on date 1 22nd April 2024

17. Forest Circle crime register no and year : WL3 / 2024,

SD /-
Assistant Conservator of Forests,
Mangrove
Signature, Name and Designation

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021
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Government Resolution no TR S 12 / 2020 / case no 203 / F 6 dated 25th
January 2018

First Information Report for Forest Related Offences 386758
( Maharashtra Forest Code Volume 2 paragraph 6.12)
1.No/year: W L — 2024 2 Date : 25th April 2024
3. Designated area : Karave 4. Zone : Vashi

5. Forest Range : New Mumbai

6. Forest Division : Mumbai Mangrove Conservation Unit

7. Details of offence: ( If the space is insufficient, please write on back of
the page and in case of requirement of more space, please use separate A
-4 size paper and attach copies thereof with this report )

Today | approached the N R | Police station today on the instructions of
Range Forest Officer, New Mumbai and took possession of one dead
flamingo bird from Police Constable ( Buckle no 2409 ) Shri Y M Shaikh.
When | was searching for other flamingos, it was informed that one injured
flamingo was observed near the water body on T S Chanakya Road. The
said injured flamingo was handed over to R A W W employee Shri Sahil
Kawedia for medical treatment.

As per telephonic message of Smt Rekha , it was understood that there
was one dead flamingo bird lying near N R | jetty. Hence deputed Forest
Guard to the location and took the said flamingo bird into possession from
the security guard Shri Patil in dead condition and safely brought it to the
Range Forest Office . The said injured flamingo was handed overto RAW
W employee Shri Preet Singh for medical treatment. Since the flamingo
bird is included at serial no 26 in schedule 1V, further investigation is in
progress. :

8. Details of confiscated property :

1. Dead flamingo — 02 2. Injured flamingo - 01

9. Details of accused persons : ( If detected, mention their name, age,
address. If unknown, mention the same ) : Abandoned

10. Location of the offence ( If possible, mention the latitude and longitude
asperGPS:

1. N C | Police station — 19 00 29.07301 435

2. TS Chanakya water body — 19 00 50 .0 73 00 23.20

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021
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3.NC | Jetty— 1900 11.10 73 01 30.7

11. Acts and sections : ( Mention the sections and acts becoming prima
facie applicable ) : Indian Wild Life Protection Act 1972 - section 3

12. Other details ( If any ) ;

13. Location of recording the offence : 1. Near N R | signal 2. T S
Chanakya water tank 3. NR | Jetty

14. Signature, Name and Designation of the officer recording the offence :
Shri V. G Bairagi, Forester, Vashi Mangrove Forest Conservation Unit,
Mumbai.

(copy for Office / Forest Ranger / Deputy Conservator of Forests — please
tick v ) : :
15. Circle crime register no and year : WL3 / 2024. Received on date :
22nd April 2024
16. Forwarded on date : 22nd April 2024
17. Forest Circle crime register no and year : WL3 /2024.
18 Received on date : 22nd April 2024 Forwarded on date : 22nd April 2024
19. Forest Department crime register no and year : 30 / 2024. Received on
date : 3rd May 2024
SD /-
Assistant Conservator of Forests,
Mangrove
Signature, Name and Designation

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021
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were = R24 =
Ah“ No. }MVC./PATH/ &72[/:{!94
Dated - ﬁ, / 04 120 -y :
Mnlmrmhtrq Anlmul & Mshcry sclcncu University - = '
DEPARTMENT OF VETERINARY PATHOLOGY
MUMBM VETERINARY COLLEGE, PAREL, MUMBAI-12

NECROPSY REPORT
Owner: RFO Mnngroovés, New Mumbai Species: Avian (Flamingo) Age:Adult
Date of death:25/04/2024 .(6.30AM) - - Color: Blnck-whltc blrd (l) o PM NO‘ 3

Date & Time of PM: 25/04/2024 (04.00 PM).
Necropsy by: Dr.P.V.Meshram , Dr.Kiran, Dr.Pavan, Dr. Yogcsh Dr Shubhankcc, Dr. Prm

History: As per the owner information, birds found- dead -and -pressated for postmortem
examination.

External examination: Body condition was good. ngor mortis was present. Ocular mucus
membrane was shghtly pale. Wound observed on dorsal spine. Broken feathers were noticed. -

Internal exammatmn : kg i
Peritoneal Cavity: Multifocal hemorrhages were obscrvcd

Respiratory System:

Trachea: Mucoid exudates were noticed in tracheal lumen.
Lungs: Autolysed (+).

Air sac: NAD. '

Circulatory System: - -
Pericardium: NAD. e e
““Heart: DarkT rEa in colour, Smooth” m-co-xamc..u,w.wc' ysed (+).-:

Digestive svstem:
Oesophagus: NAD

Gizzard: Found impacted with sand partlcles Autolysed ).
Proventriculus: Autolysed (+) ;

Intestine: Autolysed-(-+): . SEE DB R s e e
- Liver: Autolysed (+). 5 e S n o

Lyvmphoid System:
-Spleen: Autolysed (+).
Caecal tomsil: Autolysed (+).

Urogenital System:
Kidneys: Autolysed (++)

Cloaca: NAD.

B
Ny

PATH QANAT OMICAL DIAGNOSI
‘As most of vital organs were highly autolysed, hence “Exact cause of death of bird cannot be
ascerfained.” .

NOTE: Mild=+, Moderate="+, Severe=+++

: I--..----------End O Reportermiimetenn " -

& ! _
ASSISTAM PROTTSSOR ("‘ MTHOLOGY .
Mahai Vedeon iy College, -

- P, ‘munbm-d()ﬂ 012 e




Dated ; 9 o _,Qﬁr/zm-‘q.

l\mh'\rn'shlrn Animal & Fishery Sciences Univ mily
DEPARTMENT OF VETERINARY PATHOLOGY { ,gl‘n o
MUM“M VETERINARY COLLEGE, PAREL, MUMBAI-12 N '

”»—oo-‘

nve
1evs

Nl' CROPSY REI’ORT

Owner: RFO Mangrooves, New Mumbai  Species: Avian (Flamingo) Age: Adult

Date of death: 25/04/2024 (6.30AM)  Color: Black-white brrd (2) PMNo: 54724
Date & Tinie of PM: 25/04/2024 (04.00 PM).

Nccropw by: Dr.P.V.Meshram , Dr.Kiran, Dr.Pavan, Dr,Yogesh, Dr. Shubhankee, Dr.Priti

mstor)" As per the owner mfom\'\uon. brrds fouud dcad and prc nt“(. for postmonem :
c\ammatlon s o . : ‘ e

Extcrnal examination: Body condmon was farr Wound was notxccd on ventral abdomen. Ocular :
mucus membranes were pale. Femoral fracture was noticed.

Intcrna\ cxamination: _ -
Pcntonc:\l Cavity: Subcutaneously multifocal haemorrhages were observed on keel bone,

Rcsmratog §1stcm'
Trachea: NAD.

Lungs: Multifocal area of congestlon was observed
Airsac: NAD.

Circulatory Svstem:
Pericardium: Congestxon was noticed.

£ °r1cnn"Congestron of-organ was noticed on cut section. § On cut secuon all chambcrs of heart were
found empty. : :

e Rl S AT R Nl
- 2 % e SR T R s

Dlgestwe svstcm

Oecsophagus: Congestion was observed.
Gizzard:. Impacted with sand particle.
Proventriculus: NAD

Intestine: Severely congested, haemorrhagic intestine :
Liver: Firm in consistency. Edges were sharp. Agonal congestion of organ was noticed. -

Haematopoietic System: e
Spleen: Severe congestton was observed
Caecal tonsil: NAD. '

Urogenital System:

Kidpeys: Firm in consistency. Multifocal area of congeshon was notnced
Cloaca; Congestion was observed.

e i

PATHOANATOMICAL DIAGNOSIS
The above post mortcm suggestive of “Cardxorcspxmtory fmlurc" as a cuuse of de'uh

B T T

NOTE: Mlld=+, Moderate=++, Severe=+++

@t s r,\m, g ““"f“\mmom

MuLa Voo

{ »Hcoc.

Rt s mhare l()ﬂ 012,

No. MVC./TETH/ 44 /2024

—




: 20
No. MV JPATH/ SO [2024 :
Dated” 246/ 04 /:2_0);/

Maharashtea Anfmal & Fishery <
'y Selences University 2=
DEPARTMENT OF VET ERINARY PATHOLOGY ed ;!)
L2y ¢

MUMBALVETERINARY COLLLGI I‘AR[‘L, MUMBAI-12 ¢

.Aave
FEXT]

NE CROI’SY RI‘PORT

Owner: RFO Mnngrooves New Mumbai  Species: Avian (Flamingo) Age:Adult

Date of death: 25/04/2024 (6.30AM)  Color: Black-whitc bird (3) PMNo: 55/24
Date & Time of PM: 25/04/2024 (04,00 PM).

Necropsy by: Dr.P.V.Meshram , Dr.Kiran, Dr.Pavan, Dr.Yogesh, Dr.Shubhankee, Dr.Priti

History: "As per ﬂlb owner ml‘onnuuon, bll‘dS found dead” and prcscntcd ror postmortcm
examination. :

External examination: Body condition was fair. Ocular mucus mcmbranes were pale.

Internal examination:
Peritoneal Cavity: NAD,

Respiratory Svstem: | '
Trachea: NAD:

Lungs: mulhfocal area of congestlon was observed._ '
A NAD. .

Circulatory System:
Pericardium: Congestion was noticed.

Heart: Congested of organ was noticed on cut section. On cut secuon, meager amount of blood b
clots wcre notxced :

= i g o

ngestwe svstem.
Qesophagus: NAD..

Gizzard: Impacted with sand particle.

Proventriculus: NAD

Intestine: cherely congested. Hemorrhages were observed.

Liver: Firm in consistency. Edgcs were sharp. Agona] congcstnon of organ was nouccd

Lvmphoid Systems -~ ~..» .
Spleen: Severely congestlon was observcd

Caecal tonsil: NAD.

Urogenital Sgst'em
Kidneys: Firm in consistency. Multifocal area of congesuon was noticed.

Y i
Cloaca: Congestion was observed. . : E

PATHOANATOMICAL DIAGNOSIS.. Ly =
The above post mortem suggestive of “Cardnorcsplra(ory rmlure" ns a cuusn of deuth. :

NOTE: Mild=+, Moderate—H-, Severe=++

0 ; ‘ i”"-vaGY B
(d'- ;ik"ﬁ' 2
ﬂn LR
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Muharashtra Animal & Fishery Sciences University

DEPARTMENT OF VETERINARY PATHOLOGY @ 2,
MUMBAI VETERINARY COLLEGE, PAREL, MUMBAL-12 s
nve

~ NECROPSY REPORT |

Owner: RFO Mangrooves, New Mumbai  Species: Avian (Flamingo) Age:Adult
Date of death: 25/04/2024 (6.30AM)  Color: Black-white bird (4) PMNao: 56/24
Date & Time of PM: 25/04/2024 (04.00 PM).

Necropsy by: Dr.P.V.Meshram , Dr.Kiran, Dr.Pavan, Dr.Yogesh, Dr.Shubhankee, Dr.Priti

History: As per the owner mfonnuhow, birds found dead and prcscn(cd for postmortem
examlnahon . :

External_examination: Body condmon was fai. Ocular”muéu's ’mé'mbran‘cs were pnlé.

‘ Hemorrhagic thigh muscle was observed.

Internal examination:
Peritoneal Cavity: subcutaneously Multifocal haemorrhages were observed.

B_es_m-iqm_sxmn_
Trachea: NAD. - 3

Lungs: Multifocal ‘area of red hepatlza ion was observed Mulnfocal area of congesnon was

observed.
Air sac: NAD.

Circuhtog System: ;
Pericasdium: Congestion-was nﬂ'xced T

Heart: Congested of organ was nonced on cut sectlon- Ori-cut sectlon, meagcr amount of blood
clots were nonced - : : .

waikse B P e RN Toue e e
PR : 2 < Y - TR NS :

Dipestive gstem:

Oesophagus: NAD.

Gizzard: Impacted with sand particle.

Proventriculus: Hemorrhages were noticed.

Intestine: cherely congested.

Liver: Firm in consistency. Edges were sharp. Agonal congesuon of organ was notxced

Lvmpho:dSystem B S e s ’
Spleen: Severely congestlon was observed
‘Caecal topsil: NAD.

Urogenital System:

- Kidneys: Firm in consistency. Multifocal area of congestion was noticed.
Cloaca: NAD.

PATHOANATOMICAL DIAGNOS!S i :
The above post moriem suggestive of “Curdlnrcsplrntory fullurc" as a cause of dtath

NOTE: Mild=+, Moderate=t+, Severe=+++

L eeesuenevre End of Report-seeeseessa-s
) 0 ASISYANT FRO™1S07 0F POTRLOGY

Munhbai \ewer ao Dollege,
Do N anibarA00 012

No. MYC./Ph, IH/ 51 40 29
Dated = 0, +/ ?%(/2()01

f
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No. BVC./ FA 1T 50 / 0 0
Dated: %o/ ?aj /200y

Muharashtra Animal & Fishery Sci

bl ! shery Sciences Unlversity
DEPARTMENT OF VETERINARY PATHHOLOGY l' Rl =AY
MUMBAI VETERINARY COLLEGE, PAREL, MUMBAI-12

NI‘CROPSY RFPORT

Owner: RFO Mangroovcs, Ncw Mutnbai Spccncs Avmn (Flammgo) Agc Adult
Date of death: 25/04/2024 (6.30AM)  Color: Black-white bird (5) PMNo 5724
Date & Time of PM: 25/04/2024 (04.00 PM).

Nccropsy by: Dr.P.V.Meshram , Dr.Kiran, Dr.Pavan, Dr.Yogesh, Dr Shubhankee, Dr.Priti

Hxstorg As per the owner information, birds found dead and - presented for postmomm
examination.

E}t_cmgj_wm_n_ Body condition was . fmr chlar«mu,cus4~membranes‘,.'\vqrc pale. : -

" Hemorrhagic thigh muscle was observed

Internal examination:
Peritoneal Cavity: subcutaneously multifocal haemorrhages were observed.

Respiratory System:

Trachea: NAD.

Lungs: Multifocal arca of congestnon was observed
Air sac: NAD. Sotn :

Circulatory System:
Pericardium: Congestlon was noticed.

_ —Heart: Congested of organ-was noticed on cut section. On cut section, meager amount of blood :
clots were noticed. : :

Digestive system:. .
Oesophagus: NAD e L e
Gizzard: Impacted w;th sand pamcle =

- Proventriculus: Focal areas of hemorrhages were notlccd

Intestine: Severely congested.
Liver: Firm in consistency. Agonal congcstlon of organ was noticed.

Lymphoid System:
Spleen: Severely congestlon was obscrvcd <
Caecal tonsnl NAD:* :

‘ Urogenital System:

Kidneys: Firm in consistency. Multxfocal area of congestion was notlced
-Cloaca: NAD,

PATHOANATOMICAL DIAGNOSIS

- The abovc post mortem suggcstwc of “Cardxoresplratory fmlurc" as a cause ofdeath

NOTE: Muld-—+ Moderate—++ cherc-H+ o

mrrevessanees -End of Report---v-m- e

.
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m. .

S LY
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Mnlmrx}ﬁhtm Animal & Fishery Sciences Ul(QNﬁ} (\3%/ z?.im
DEPARTMENT OF VETERINARY PATHOLOGY

‘MUMBAT VETERINARY ‘C.OLLEGE‘, PAREL, MUMBAI-12 )

NECROPSY REPORT

owner: RFO Mangrooves, New Mumbai - Specics: Avian (Flaﬁnngo) Age:Adult
Date of death: 25/04/2024 (6.30AM) Color: Black-white bird (6) PMNo: 58/24
Date & Time of PM: 25/04/2024 (04.00 PM).

Nccropsy by: Dr PV Mcshram Dr.Kiran, Dr.Pavan, Dr.Yogesh, Dr.Shubhankee, Dr.Priti

Hlstory As per the - owner: mformatmn, birds fourid -dead and presentcd for postmonem :
cmmmauon :

External examination: Broken body parts with severe decomposition were noticed.

Internal examination: -
Peritoneal Cavity: Autolysed. ().

B&E&L&.'Sﬂ.ﬂ; SRR e s £ty
Trachea: Autolysed (++9). s R Chail
Lungs: Autolysed (+++). i &

Air sac: Autolysed (+++).

. Circulatory System: ' T = e 3
Pericardium: Autolysed (+++). : : ;
Heart. Autolysed (+++)

B T e ke, 1 b b

Dagestneggstem Sow el
QOesophagus: Autolysed .

Gizzard:. Autolysed (+++).
Proventriculus: Autolysed (++).
Intestine: Autolysed (+++).
Liver: Autolysed (+++).

Lymphoid System: . .
Spleen: Autolysed (@)
Caecal tonsil: Autolysed (-H—+)

Urogenital System:
Kidneys: Autolysed (+++).
~ Cloaca: Autolysed (+-H~)

PATHOANA TOMTCAL DIAGNOSIS > .
As most of vital organs were highly autonsed hcncé‘ “EX'lCt cnuse of dcath of ln d.ca nnot be -
ascertained.” : g o=

 NOTE: Mild=+, Moderate=++, Severe=+++

ASSISTANT PROTESSOR OF PATHOLOGY
Mumbai Veierinary College,
Parel, Mumbai~00 012.
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MTFSL/THN/FM/53/01.01.2008

MINI FORENSIC SCIENCE LABORATORY
STATE OF MAHARASHTRA, HOME D) EPARTMENT, 6™ FLOOR MTNL BUILDING,
CHARAI THANE (WEST), 400 601
TEL: 022-25400074 Email; -minifsl.thane@gmail.com

EXAMINATION REPORT

M.L. Case No. At-11C/2024

T. (T). No. 208 Y=20651 2014
Date: 11 JUL LULh ,

Total No. of Pages: Two

The Assistant Professor of Pathology,

Mumbai Veterinary College,

Parel, Mumbai-12

1) Ref. No, : PM No. 53/2024 Date 1 30/04/2024

2) No. of exhibits received : Four . F.O. : Kandalvan Forest Office
3) CR No. ¢ WL-04/2024 U/s : IPC WLA 1972-(9)

4) Mode of receipt : RFO No. 7702 Date of receipt  : 30/04/2024

5) Condition of the parcel(s)/seal(s):
—Four sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

1) Viscera in a plastic container labelled Bottle No. (2)
Intestine »

2) Viscera in a plastic container labelled Bottle No. (3)
Liver

3) Viscerain a plastic container labe]led Bottle No, (4)
Kidney :

4) Visceraina plastic containey labelled Bottle No, (D
Heart
Exhibit nos. (1) 10 (4) also labelled
Avian (Flamingo)
PM No. 53/2024
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?
?
*SL/THN/FM/53/01.01.2008
Contd...--e MFS
—_—
//-—
S
RESULTS OF ANALYSI
ison in Exhibit nos. (1), (2), (3) and (4) ..
General and specific chemical festing does not reveal any 0
[
Aualyzed by ¢ 4 =i
is star : 24/06/2024
Aualysis started on L D K GAD“ALE)
Name @ ( o N\
Analysis completed on : 10/07/2024 Pl s TR
Designation : Kini Forensic Science Laboratory, B Dept,
Gon Of Maharmahtra,
Thane - 400 604

M{vance copy to.

The Range Forest Officer, Kandalvan Forest Office, Dist. Navi Mumbai with reference to his Letter
No. 102/2024-25 Dated 30/04/2024 for information.

Note: 1) Results related only to the exhibits tested.

2) Report shall not be reproduced except in full, without the written approval of the Director.
3) After examination:
a) Biological exhibits will be disposed off,

b) Exhibit should be removed within fifteen days from the re;ceipt of this report.

AUA/-
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To,
The Assistant Professor of Pathology,

26

Ay

MFSL/THN/FM/53/01.01.2008

e I\X}Elf:lgAFORENSIC SCIENCE LABORATORY
SHTRA, HOME DEPARTMENT, 6™ FLOOR MTNL BUILDING
CHARAI, THANE (WEST), 400 601 :

TEL: 022-25400074 Tmail: -minifsLthane@gmail.com

f EXAMINATION REPORT

Mumbai Veterinary College,

Parel, Mumbai-12

1)
2)
3)
4

Ref. No. :  PM No. 54/2024 Date

No. of exhibits received : Five F-.O‘- w/

C.R No. : WL-04/2024 Uls

Mode of receipt : RFO No. 7702 Date of receipt

M.L. Case No. At-12C/2024
T. (T). No. 29S¢ 204

Date: ] ] JUL 2021}

Total No. of Pages: Two

: 30/04/2024

: Kandalvan
: TPC WLA 1972-(9)

: 30/04/2024

5) Condition of the parcel(s)/seal(s):
---Five sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

1) Viscera in a plastic container labelled Bottle No. (3)
Intestine

2) Viscera in a plastic container labelled Bottle No. (2)
Liver

3) Viscera in a plastic container labelled Bottle No. (4)
Kidney

4) Viscera in a plastic container labelled Bottle No. (1)
Heart

5) Viscera in a plastic container labelled Bottle No. (5)
Lung
Exhibit nos. (1) to (5) also labelled
Avian (Flamingo)
PM No. 54/2024

Gz Scanned with OKEN Scanner



d....... MESL/THN/FM/S3/01.01 2004
Contd.......

RESULTS OF ANALYSIS

ibi 1), (2), (3), (4)--.
i in Exhibit nos. (1),
cveal any poison in
i sting does not revea
g ccific chemical testing
---General and speci

=-and (5)---
lyzed by :
Analysisstarted on ¢ 24/06/2024 % (D K GADMALE)
e Name ; ad % Govt
: 24 istant Chemical Analysor
7 < -‘ m )I(‘f(‘d on- ¢ I()/O7/2O Am” :
Analvsis co 1 Dcsignﬂﬁon : Mini Foremsle Sciance Limm”v Home DEPL,
= Gv.. Of Maharesttra, &
e e Thane - 400 £01

'.i/A{-ance copy to,

The Range Forest Officer, Kandalvap Forest Office, Djst, Navi Mumbai with reference to hjs Letter
No. 102/2024-25 Dated 30/04/2024 for information,

Note: 1) Resuits related only to the exhibjts tested.
2) Report shaj not be reproduced €xcept in full, wit
3) Afier €Xamination:
2) Biologjca] exhibits wi]] pe disposed off

b) Exhipit should pe removed withip fifteen days from the receipt of this report,

\U4y.
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MFESL/THN/FM/53/01.01.2008

MINI FORENSIC SCIENCE LABORATORY
STATE OF MAHARASHTRA, HOME DEPARTMENT, 6™ FLOOR MTNL BUILDING,
CHARAI, THANE (WEST), 400 601

Al L
g TEL: 022-25400074 Email: -minifsl.thane@gmail.com

(SCIENCE FOR JUSTICE)

EXAMINATION REPORT

M.L. Case No. At-13C/2024
T. (T). No. 20S8-2059(W0Y/
Date: ] I JUL [U[K

Total No. of Pages: Two

To.

The Assistant Professor of Pathology,

Mumbai Veterinary College,

Parel, Mumbai-12

1) Ref. No. :  PMNo. 55/2024 Date : 30/04/2024

2) No. of exhibits received : Four 3;'8 e ndalvan e@/
3) C.R.No. : WL-04/2024 Ufs : IPC WLA 1972-(9)
4) Mode of receipt : RFO No. 7702 Date of receipt : 30/04/2024

S) Condition of the parcel(s)/seal(s): :
---Four sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

1) Viscera in a plastic container labelled Bottle No. (3)
Intestine

2) Viscera in a plastic container labelled Bottle No. (2)
Liver

3) Viscera in a plastic container labelled Bottle No. (1)
Heart

4) Viscera in a plastic container labelled Bottle No. (€3]
Lung
Exhibit nos. (1) to (4) also labelled
Avian (Flamingo)
PM No. 55/2024




....... MFSL/THN/FM/53/01 .01.2008

. RESULTS OF ANALYsTS

---General and specific clug:ny,c_,al testmg;,d,o’eg‘n?_gf@vgal .g,py;pfnson i Exhibit nos. (1), (2), (3) and (4)---

ek da g §

Analysis started on t 24/06/2024 Analyzed py .
e I ’ 3 ¥t

Analysis completed on : 10/07/2024 |

e, Na,n‘,2 : (D. K .G ADM ALE)

.4

Assistant Chemical Anatyser to Govt.
ini Forensie Seisnca Laboratory, Home Dept.,
G Y Maharasitra,
Thare - 400 601

-

%vance copy to.

The Range Forest Officer, Kandalv.

an Forest Office, Dist. Navi Mumbai with reference to his Letter
No. 102/2024-25 Dated 30/04/202

4 for information.

G

Note: 1)Results related only to the _éxhibifs tested.

2) Report shall not be reproduced except in full, without the written approval of the Director.
3) After examination:

a) Biological exhibits will be disposed off. ' ‘

b) Exhibit should be removed within fifteen days from the receipt of this report.

ALt S iy

AUA/-
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Ve
7L s XY, MFSL/THN/FM/53/01.01.2008
=N MINI FORENSIC SCIENCE LABORATORY
X7 "\'NY  STATE OF MAHARASHTRA, HOME DEPARTMENT, 6™ FLOOR MTNL BUILDING,
~) 1 CHARAIL THANE (WEST), 400 601

: .i‘"Slg
(gh‘v_‘é‘ﬁ"‘é‘,i‘f,?;c TEL: 022-25400074 Email: -minifsl.thane@gmail.com

EXAMINATION REPORT

M.L. Case No. At-14C/2024
T. (T). No. 2060 bl [16M
Date: ] ] JUL ZUZ‘

Total No. of Pages: Two

To;
The Assistant Professor of Pathology,

Mumbai Veterinary College,
Parel, Mumbai-12

1) Ref. No. PM No. 56/2024 Date : 30/04/2024

e g
2) No. of exhibits received : Five 5. : Kandalvan

3) C.R. No. - ¢ WL-04/2024 U/s : JPC WLA 1972-(9)

4) Mode of receipt RFO No. 7702 Date of receipt : 30/04/2024

5) Condition of the parcel(s)/seal(s):
---Five sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

1) Viscera in a plastic container labelled Bottle No. (1)
Intestine

2) Viscera in a plastic container labelled Bottle No. (2)
Liver :

3) Viscera in a plastic container labelled Bottle No. (3)
Kidney

4) Viscera in a plastic container labelled Bottle No. (4)
Gizzard

5) Viscera in a plastic container labelled Bottle No. (5)

Lung :

Exhibit nos. (1) to (5) also labelled
Axvian (Flamingo)

PM No. 56/2024
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Contd 03 MFSL/THN/FM/53/01.01.2008 ,

RESULTS OF ANALYSIS

---General and specific chemical testing does not reveal any poison in Exhibit nos. (1), (2), (3), (4) and ---

S e

Analysis started on : 24/06/2024 Analyzed by : =

Analysis completed on : 10/07/2024 Name : (D. K.GA LE)
Assiatant Chamical Anabyser to Govt.
: Designation :pini Foramsic Science Laboratory, Homs Dept,
S Gu.. Ot Maharashira,
. Thane - 400 604

%nce copy to.

The Range Forest Officer, Kandalvan Forest Office, Dist. Navi Mumbai with reference to his Letter
No. 102/2024-25 Dated 30/04/2024 for information.

Note: 1) Results related only to the exhibits tested.

2) Report shall not be reproduced except in full, without the written approval of the Director.
3) After examination:

a) Biological exhibits will be disposed off.
b) Exhibit should be removed within fifteen days from the receipt of this report.

AUA/-
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MFSL/THN/FM/53/01.01.2005

MINI FORENSIC SCIENCE LABORATORY
7\ STATE OF MAHARASHTRA, HOME DEPARTMENT, 6™ FLOOR MTNL BUILDING,
ek CHARAI, THANE (WEST), 400 601
T . e :
oM P SUSTIEE TEL: 022-25400074 Email: -minifsl.thane@gmail.com

(SCIENCE FOR JUSTICE?

EXAMINATION REPORT

M.L. Case No. At-15C/2024
T. (1) Ng 201 62'7’053? (rore

Date:

Total No. of Pages: Two

To.
The Assistant Professor of Pathology,

Mumbai Veterinary College,

Parel, Mumbai-12

1) Ref. No. :  PM No. 57/2024 Date : 30/04/2024

2) No. of exhibits received : Four -IF’:—SO : |<qnckb"va'r) Jﬁ/'
3) CR. No. : WL-04/2024 U/s : IPC WLA 1972-(9)

4) Mode of receipt : RFO No. 7702 Date of receipt  : 30/04/2024

S) Condition of the parcel(s)/seal(s):
---Four sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

1) Viscera in a plastic container labelled Bottle No. (1)
Intestine

2) Viscera in a plastic container labelled Bottle No. (2)
Kidney

3) Viscera in a plastic container labelled Bottle No. 3)
Liver + Lungs

4) Viscera in a plastic container labelled Bottle No. (4)

ﬁ/ﬁ Proventriculus Gizzard

Exhibit nos. (1) to (4) also labelled
Avian (Flamingo)
PM No. 57/2024



Contd,...... MFSL/THN/FM/53/01.01.2008’

RESULTS OF ANALYSIS

—-General and specific chemical testing does not reveal any poison in Exhibit nos. (1), (2), (3) and (4)---

-

Analysis started on : 24/06/2024 Analyzed by =
Analysis completed on : 10/07/2024 Name : (B. K. GAD“ALE)
: Assiatant Chamical Anatyser to Govt
Designation  :Mini Forersic Science Laboratory, Home Dept.,
Guw. 7fHaharashin,
Thane - 400 604

\Kdv‘ance copy to.

The Range Forest Officer, Kandalvan Forest Office, Dist. Navi Mumbai with reference to his Letter
No. 102/2024-25 Dated 30/04/2024 for information.

Note: 1) Results related only to the exhibits tested.
2) Report shall not be reproduced except in full, without the written approval of the Director.

3) After examination:
a) Biological exhibits will be disposed off.

b) Exhibit should be removed within fifteen days from the receipt of this report.

AUA/-
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- 2: b} MFSL/THN/FM/53/01.01.200.
7N MINI FORENSIC SCIENCE LABORATORY
VIAJAYNZ  STATE OF MAHARASHTRA, HOME DEPARTMENT, 6™ FLOOR MTNL BUILDING,
RNl CHARAL THANE (WEST), 400 601

“SL,

T TEL: 022-25400074 Email: -minifsl.thane@gmail.com

{SCIENCE FOR JUSTICE)

EXAMINATION REPORT
M.L. Case No. At-16C/2024

T. (T). No. '7/0’€\l~7x)6w
pate: . 1 1 JUYl 2024

Total No. of Pages: Two

To,
The Assistant Professor of Pathology,

Mumbai Veterinary College,

Parel, Mumbai-12

1) Ref. No. :  PMNo. 58/2024 Date : 30/04/2024

2) No. of exhibits received : Three 1“:-80 . . jeandajverm H—
3) CR.No. 1 WL-04/2024 U/s : IPC WLA 1972-(9)

4) Mode of receipt s ~RPONe. 17102 Date of receipt  : 30/04/2024

5) Condition of the parcel(s)/seal(s):
---Three sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

1) Visceraina plastic container labelled Bottle No. (1)
Gizzard

2) Visceraina plastic container labelled Bottle No. (2)
Liver

3) Viscera in a plastic container labelled Bottle No. (3)
Proventriculus
Exhibit nos. (1) to (3) also labelled
Avian (Flamingo)
PM No. 58/2024



Cotd. ... MFSL/THN/FM/53/01.0i.2008

RESULTS OF ANALYSIS

---General and specific chemijcal testing does not reveal any

poison in Exhibit nos. (1), (2) and (3)

Analysis started on 1 24/06/2024 Analyzed by

-—

Analysis completed on : | 0/07/2024 Name : (B. K. GADMALE)
Assistant Chemical Analyser to Govt.
Wini Forensic Science Laboratory, Home Dept.,
Gu.. It Maharashtra,
Thane - 400 604

Designation

C—

\Aﬁ'ance copy to.

The Range Forest Officer, Kandalvan F orest Office, Dist. Navi Mumbai with reference to his Letter
No. 102/2024-25 Dated 30/04/2024 for information

Note: 1) Results related only to the exhibits tested.

2) Report shall not be reproduced except in full, without the written approval of the Director.
3) After examination:

a) Biological exhibits wil] be disposed off,

b) Exhibit should be removed within fifteen days from the receipt of this report.

AUA/-

35




BUIIeA T 7 908, HHRR %0, TR e

Email ID; rf’omnm(a)gmail.cg_m

OFFICE OF THE RANGE FOR;ST\
OFFICER, M umbaj Mnngrove
Conservation Unit, Navi Mumbgj
Ghansoli Gut No. 109, Sector—lo,
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Ghansoli, Navi Mumbai- 400 701,

Gagangiri Maharaj Marg, Palny, Beaclj
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 022-67193031
Email : icclab@mpeb.gov.in
Website : htp://mpeb.gov.in

~vour Service is our Daty”

Central Laboratory

Central Laboratory, Maharashtra Pollution
Control Board, P-3, "Nirmal Bhavan",
MIDC Industrial Arca, Mahape, Navi
Mumbai- 400 710

Repot Qutward No.: MPCB/CLab/Environment/24-25/0346

Date: 03/05/2024 05:20 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Near DPS Lake, NRI Complex, Nerul, Navi Mumbai.

Sample Details

Field Sample ID :

BR-0069493

Laboratory Sample Code :

MPCB/CLab/ENV/24-25/39

Sample Details (Water/Air/H\Y) :

Water

Sample Volume Received :

Sample Collected By :

FO-Navi Mumbai [(Vishal Mundhe) (SRO-Navi Mumbai 1)

Seal No. :

230

Type of Industry / Location details :

Sample Collected On : Apr 29 2024 02:15:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH i
2 Conductivity 181200.0 uS/em
3 Total Dissolved Solids(TDS) 165500.0 mg/l
- Total Fixed Solids (TES) 130000.0 mg/l
2 Suspended Solids (SS) 168.0 mg/l
6 Turbidity 479.00 NTU
i;:“”'gf 7 Total Alkalinity 236.0 mg/l
8 Ammonical Nitrogen 0.58 mg/l
9 Biochemica(lBO(j%’%cn Demand 340.0 mg/l
10 Chlonde §2974.27 mg/l
11 Chemical &’:%fée)n Demand 1197.9 me/l
12 Dissolved Oxygen NIL mg/l
13 Fluonde 0.335 mg/l
14 Hardness (calcinm) 4700.00 mg/l
15 Hardness (total) 31300.00 mg/l
16 Nitrate Nitrogen 4.90 my/l
17 Phosphate {total) - 094 me/l
18 Sulphute 7575.00 mg/l
19 Total Kjeldahl Nitrogen (TKN) 2.24 m:_;’l
20 Hardness (Magnesium) 26600.00 el
2i Cadmium 0,38 m;‘l : 4
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analysis

2 of ana

Sr.No Paramcter Resuli ] Unit Nlc”md

22 Chromium Total \W\ mg/| /
23 Copper MW\‘“ mg/l /
24 Iron 2.51 mg/l B B e SO
25 Lead MM‘W’““ mg/l ke
26 Nickel 127 mg/l ]

27 Zinc 0.23 = mg/l e

28 Phenolphthelene Alkalinity \\m)r_*“—— mg] /._]
‘J\

Report Type: partial

Report generated on: 03/05/2024 05:21 PM
Complied by: Yamini Chachad

Approved by: Mr Kishor Gawankar
Reviewed on Date: 03/05/2024 05:20 PM

Reviewed by: Mr Kishor Gawankar

Mr Kishor Gawankar ‘
I/e Senior Scientific Officer,

Central Laboratory,

MPCB, Navi Mumbai.

* Electronic report does not require signature

Note : : -
1. The results refer to the samples and parameters requested for analysis,

2. Abbreviations: - BDL=Below Detectable limit, N.D =Not Detected, N..AA= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

=A% End of the RepOI’t ok ok



Logo of the Forest Department
Office of Additional Principal Chief Conservator of Forests, Mangrove Cell
302 Wakefield House, 3rd Floor, Near Britannia Restaurant, Ballard Estate,
Fort Mumbai 400 001 Phone : 022 — 22694984 / 22694985
E mail : ccfmmumbai@gmail.com dcfmangrovecell@gmail.com
Outward no : Cell -1 /L L/157 /2024 -25 Dated 3rd May 2024
To

The Managing Director,

City and Industrial Development Corporation

Belapur New Mumbai

Subject : Death of flamingo birds in DELHI PUBLIC SCHOOL (D P S) lake
area at Nerul, New Mumbai. .
Reference : 1. News item in English news papers dated 25th April 2024.

2. Divisional Forest Officer, Mumbai Mangrove Forest Conservation Unit no
Cell / Steno / Crime / 227 dated 29th April 2024.

Incidental to the aforesaid subject, after the sign board on the road adjoining
the DELHI PUBLIC SCHOOL ( D P S ) lake was struck on date 4th
February 2024, your machinery removed the same after the demise of four
flamingos. This will make it possible to avoid the future flamingo deaths due
to this reason.

Thereafter as per the news item in the news paper under reference, demise
of five more flamingos occurred and hence the undersigned on the basis of
complaints from local resident Shri B N Kumar and founder of Vanshakti
society Shri Stalin D directed his subordinates namely Deputy Conservator
of Forests — Mangrove Forests Cell Shri Shailendrakumar Jadhav, Divisional
Forest officer in Mumbai Mangrove Forests Conservation Unit Shri Deepak
Khade and New Mumbai Range Forest Officer Shri Sudhir Manjre, Shri
Rahul Khot from B N H S and Shri Prasad Kumar along with the aforesaid
complainants viz local resident Shri B N Kumar and founder of Vanshakti
society Shri Stalin D actually visited the location of the incident. . Local
residents namely Shri Manoj Mistry, Shri Mangarat Prabhu, Shri Sandip
Soram, Smt Rekha Sonkola, Smt Seema Tank, Smt Jyoti Nadkarni, Shri
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Pawan Sharma and Shri Nandkumar Pawar were also present during the
said visit. After the said location visit, the Divisional Forest Officer, Mumbai
Mangrove Forest Conservation Unit submitted his report under reference no
2 to this office. As per the said report, the said DELHI PUBLIC SCHOOL (D
P S ) Lake is included in survey no 266 of Karave village which is within
your jurisdiction.

Similarly the undersigned as well the Chief Conservator of Forests (
Mantralaya Shri Ravikiran Govekar along with Deputy Conservator of
Forests — Mangrove Forests Cell Shri Shailendrakumar Jadhav, Divisional
Forest officer in Mumbai Mangrove Forests Conservation Unit Shri Deepak
Khade and New Mumbai Range Forest Officer Shri Sudhir Manijre
personally visited the DELHI PUBLIC SCHOOL (D P S ) Lake at Nerul on
date 1st May 2024. During the said visit, following reasons were noticed for
the flamingo deaths

1. Low quantum of water flow into the DELHI PUBLIC SCHOOL (DPS)
lake : '

It was observed that there are three inlets of the water coming into this lake.
Actual visit at all the three inlets revealed that the water flow there from into
the lake is very miniscule.

It was observed that a lot of mud and sludge has accumulated towards the
inlet on the road for commuters and water transport jetty towards the south
of the DELHI PUBLIC SCHOOL (DP S) Lake.

There are two pipes in the inlet adjoining the temporary road to the east of
the DELHI PUBLIC SCHOOL (D P S) Lake, from where the flow of water
is miniscule.

Similarly the water inlet parallel to the Palm Beach service road is observed
to be in chocked condition. The aforesaid circumstances have reduced the
flow of water into the DELHI PUBLIC SCHOOL (D P S ) lake adversely
affecting the domicile of the flamingos.

2. The L E D electric poles on the service road besides the DELHI PUBLIC
SCHOOL (D P S) lake area ,
The B N H S'report ( copy enclosed ) dated 30th April 2024 mentions as
follows :
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Suspected cause : There is suspicion that the LED light fixtures installed on
the elevator road connecting Nerul Jetty and Palm Beach service road
adjacent to the DPS lake could be a contributing factor to the flamingos
being lured onto the road. Situated between the Thane creek and the DPS
lake, the road intersects the flight path of the flamingos as they move
between the creek and the lake during The tides. The elevated position of
the road and the blinding effect of the LED light fixtures made this Orient
flamingos flying low in this area. Notably both incidents occurred at night
and were reported by locals in the early hours of the day.

3. Pink color of the water in DELH] PUBLIC SCHOOL (DP s ) Lake:

Since the color of the water in DELHI PUBLIC SCHOOL (DPS) lake was
found to be pink, the said water samples have been forwarded for
examination to the Maharashtra Pollution Control Board and the report
thereof is awaited. You will be appraised of the same after receipt.

As per the views expressed by all those present during the visit following
measures are suggested :

1. Out of the three inlets for the flow of creek water into the DELH] PUBLIC
SCHOOL (D P S ) lake, the inlet to the south adjoining the road for
commuters and water transport jetty is closed. As such this natural water
flow is required to be reinstated by laying underground pipes beneath the
road.

The inlet towards the eastern side of DELHI PUBLIC SCHOOL (D FS)
lake adjoining the road which contains two pipes of less diameter in
comparison to the lake. Only one inlet in the shape of a parallel channel
filling the high tide and low tide creek water in the DELHI PUBLIC SCHOOL
(D P S ) lake is functional. However this channel is required to be
deepened and broadened by cleaning the debris and waste therein.
Similarly the existing small size pipes should be replaced with minimum 1
meter diameter which will properly streamline the water supply to the DELHI
PUBLIC SCHOOL (DP S ) lake.

The water inlet parallel to the Palm Beach Road is also closed and has
totally dried up currently. This inlet can also be deepened and broadened
SO as to make it functional again.
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If all the aforesaid water inlets are made functional, the currently blocked
inlet flows of water into the DELH] PUBLIC SCHOOL (DP S ) lake can be
streamlined and reinstated. This will enhance the water level in the DELHI
PUBLIC SCHOOL (DP S ) lake which will be beneficial for the ecology of
flamingo birds. Else there is danger that the lake will permanently dry out in
the near future.

2.The BNHS society has recommended as follows , with respect to the
deaths of flamingos due to L E D electric poles on the service road adjoining
the DELHI PUBLIC SCHOOL (DPS) Lake.

Recommendations :

1. Replacement of LED lights : Consideration should be given to replacing
the existing LED lives with low pressure sodium lights featuring a beam
angle of 30° to 45° compared to the current 180 of the existing feature
fixtures installed on the elevated road connecting neural jetty and Palm
Beach service road adjacent to the DPS lake

2. Alternative LED replacement : If the replacement with L P S lights is not
feasible, the existing white L E D should be substituted with yellow lights
featuring a beam angle of 30°to 45°

3. Restoration of tidal water flow It is imperative to restore the tidal water
flow of DPS lake. All entry points should undergo thorough inspection and
cleaning to remove any potential obstacles.

Besides the aforesaid, it is also brought to your notice that in terms of the,
Environment, Forests and Climate Change Ministry, Nagpur functional under
Government of India vide their letter dated 13th February 2018 have
approved the diversion of 0.46 area of reserved and mangrove forest land
in favour of City and Industrial Development Corporation of Maharashtra Ltd
(CIDCO), Belapur Railway Station, CB D, Belapur, New Mumbai for
the development of passenger water transport terminal in Thane District in
the state of Maharashtra. The said approval is subject to certain terms and
conditions, out of which condition no 18 stipulates as follows - ( copy
enclosed )

We, The City and Industrial Development Corporation of Maharashtra
limited (C I D C O Itd ) submit an undertaking that the design of culverts /
bridges if any over the natural streams / rivers / canals should be done in
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such a manner that it does not hamper the natural course of water, does not
give rise to water logging and also does not hamper movement of wild
animals for the diversion of 0.46 Hactres of forest land to be diversified for
non forest use of the construction of Passenger Water Transport Terminal
project at Nerul at village Karave and Shahbaj in the Taluka and District
Thane.

Similarly in terms of Government of Maharashtra Revenue and Forest
Department Government Order no F L D - 1217 / case no 209 / F — 10
dated 19th September 2018, the 0.46 hectare reserved forest and mangrove
forests has been diverted in favour of Executive Engineer ( Vashi - 1), City
and Industrial Development Corporation of Maharashtra limited (CIDEO
ltd ), C B D, Belapur, New Mumbai for the development of Passenger Water
Transport Terminal. Following action is expected as per the diversion order
subject to the terms and conditions in the aforesaid point 1 , 2 and 3 on
page no 2 and 3 of this government resolution.

1. The project machinery shall meticulously comply all the terms and
conditions stipulated in the final in principal approval letter issued by the
aforesaid Government of India. The Additional Principal Chief Conservator
of Forests, Mangrove Forest Cell, Mumbai shall ensure that the project
machinery meticulously comply all the terms and conditions. The Additional
Principal Chief Conservator of Forests, Mangrove Forest Cell, Mumbai shall
submit report in this regard to the Additional Principal Chief Conservator of
Forests and Nodal Officer, Maharashtra State , Nagpur.

2. Non compliance of any of the terms and conditions in this order and
Government of India letter dated 25th September 2017 and 13th February
2018 as well as Forest Conservation Act 1980 as well as rules and
guidelines framed thereunder, will tantamount to violation of the same and
statutory action shall follow thereafter.

3. In case of non compliance of any of the aforesaid terms and conditions,
the concerned Additional Principal Chief Conservator of Forests / Divisional
Forest Officer shall report the same through the State Government to the
Additional Principal Chief Conservator of Forests ( Central ) , Environment,
Forests and Climate Change Ministry, Government of India, Regional Office,
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Central Western Region, Nagpur vide section 1.9 of the guidelines issued on
date 25th October 1992 framed under the Forest Conservation Act 1980,
Since the inlet for water flow on southern side of the DELHI PUBLIC
SCHOOL (D P S ) lake adjoining the road to the Passenger Water
Transport Terminal has choked, it is violation of the Central Government
final approval dated 13th February 2018 and Diversion order dated 19th
September 2018 of the State Government. As such please ensure that the
said water flow inlet is repaired immediately and natural flow of water is
streamlined at the earliest. Else please note that it will become inevitable to
initiate legal action against your department under the Forest Conservation
Act 1980.

Similarly point no 1 2(A) on page no 7 and point no (v ) on page no 84 of
the Honorable High Court , Mumbai judgment dated 1st November 2018 in
the public interest litigation petition no 218 / 2013 ( wherein the undersigned
himself is a defendant ) mentions as follows ( copy enclosed — page no 7
and 12) :

We accordingly issue the following interim directions

(a) We restrain the City and Industrial Development Corporation Limited
from destructing the DELH| PUBLIC SCHOOL (DPS) lake in any manner
by carrying on any developmental activity on the area covered by the DELHI
PUBLIC SCHOOL (DPS) lake which s approximately 30 acres. The City
and Industrial Development Corporation Limited shall take immediate steps
to remove the debris dumped on the inlet through which creek water enters
the DELHI PUBLIC SCHOOL (D P S) lake. The City and Industrial
Development Corporation Limited shall be under an obligation to clear the
dumping near the pipe which is referred to'in the affidavit executed by them.
The City and Industrial Development Corporation Limited shall ensure a free
flow of creek water through the pipe and throw the inlet to the DELHI
PUBLIC SCHOOL (DP S ) lake.

Page number 84 Number 5 as regards lakes in New Mumbai and in
particular the 2 links subject matter of public interest litigation number 218
2013 we hold that it is the obligation of the City and Industrial Development
Corporation Limited and other local authorities as well as the state to protect
and preserve the 2 subject lakes ‘and to ensure that the subject lakes and to
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Incidental to the location visit on date 26th April 2024 in the matter, Shri
Rahul Khot and Shri Pramod Kumar from B N H S India have communicated
vide their report under reference no 3 that the flamingo birds get disoriented
due to the 10 street light poles adjoining the palm beach road next to the
Delhi Public Schools ( D P S ) lake and finally land on the road. Hence
following recommendations are suggested to avoid the same.

1. Replacement of LED lights : Consideration should be given to replacing
the existing LED lives with low pressure sodium lights featuring a beam
angle of 30° to 45° compared to the current 180 of the existing feature
fixtures installed on the elevated road connecting neural jetty and Palm
Beach service road adjacent to the DPS lake .

2. Alternative LED replacement : If the replacement with L P S lights is not
feasible, the existing white L E D should be substituted with yellow lights
featuring a beam angle of 30°to 45°

It is requested to take appropriate action incidental to the measures
suggested by B N H S India with reference to the 10 street light poles
adjoining the palm beach road next to the Delhi Public Schools (D P S )
lake to ensure safety of flamingo birds and appraise about the same to this
office.

Enclosure : As above SD /-
S V Ramarao
Additional Principal Chief
Conservator of Forests
Mangrove Forests Cell,
Mumbai
Copy forwarded with regards to : The Managing Director, City and Industrial
Development Corporation (C I D C O ) Belapur, New Mumbai for necessary
action in the matter.
Copy forwarded to : The Divisional Forest Officer, Mumbai Mangrove Forest
Conservation Unit, for information and necessary action in the matter.
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Conservation Unit, Navi Mumbai
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Animal Pathology Department

Mumbai Veterinary College,

Parel, Mumbai 400 012
Outward no Animal Pathology Department / 293 / 2024 dated 18th June 2024
To

The Range Forest Officer,

Mangrove Forest Conservation Unit

New Mumbai

Subject : Flamingos deceased on date 25th April 2024

Reference : Outward no N MW O / 144 / 2024 New Mumbai dated 13th May
2024

Incidental to the letter received vide the aforesaid subject under reference, a
query has been posed about the factors / constituent responsible for the
death of the flamingos. In this connection we would like to humbly submit
that it is not possible to specify the factors / constituent in water responsible
for the death of the flamingos. Similarly the forensic specimen of the six
flamingos are forwarded to Forensic Laboratory at Thane through you only.
Please note that you will receive the said forensic report from the Forensic
Laboratory at Thane.

SD /-
Professor
Animal Pathology Department
Mumbai Veterinary College,
Parel, Mumbai 400 012
Copy submitted for information to the Honorable Associate Dean, Mumbai
Veterinary College, Parel, Mumbai 400 012
Constitution of committee for protection of mangrove forests and natural
ecosystem of the flamingo birds at Nerul
Government of Maharashtra
3 Revenue and Forest Department
Government Resolutionno S C T 06.24 /caseno 11/ F -1
Mantralaya, Mumbai 400 032
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O/o Princi al Chief Conservator of Forests HoFF Maharashtra Stat,
Phone No.- 0712-2560953 TS 9T gereivers (E=rete) MeRTe g
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foreg .. Before the National Green Tribunal Principal Bench, New Delhj Original
Application No. 637/2024 News Item titled

“7 flamingos spotted near DPS Lake
Wetland killed activists blame CIDCO’s development plan” appearing in the Indian
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W - 3. e &Rt =R, e weie, el e A e 30/04/03¥

TSI 3T,

SR ferwaifere waheoft The Indian Bxpress a1 ol I {EH7H 3¢ /0¥/0%%
TAt «7 flamingos spotted near DPS Lake Wetland killed activists blame CIDCOQ’s
development plan” AT HeoHTETT STTHT HehToM VAT 3TTeiet 2,

T SIHI ST T B =maiesr, Tt fewett 39 anferenr Sraer swoam
AT ST, ST Reiep 30/04/30R¥ TSl FTICAT FAATEOND STRETHET HEX Yo
T el e, wfe aRte, qot 49 st avam ST TF TR, (S Wewsiie)
FEROH It 6. % 3R ST T SRIRETs (3 <ot ) & a7

WEXG, TR QRIeT A0 e Q8 /olo/03% 3 amret TR gie =,

of¥em &, 70 3% 2R orre mmﬁmwmm&ﬁaﬁmﬁnﬁa@ L
aaﬁ%wmmzﬁqwmm%ﬁma@a@wﬁawmﬁw, qiRerT 8, gt 49 IR

WWWWWW%W.W&WWW@W
T FHTIAA TR,

| wmgmmmmmqmgag e “)
%735; ﬁﬁmﬁ:‘) JUL 2024 U T SRIRer (sril),
>
- ”“Tiv?.m 1 AR T B Forairrme B X

50



uTE e and

SR, B s el rjad 2 wideder e g st

1 wrnteny

ERNm e weptabien Aufisn s aw ardeg

f DPS AT vira

AElad

A o, yfimtar s Rl o

HEwE et . wmery %m:‘t v fraeorer Bt amd,

Wad - qguw e N ¢

1
G{'\ltﬁ ["«’Mi’@ft\
ades,

gﬁw‘_gio"":
m‘ 2
e \"u“’”J\~

Sl’ffuam Duhe C\/\/w 9)
375732290

51



Logo of the Forest Department
Office of Additional Principal Chief Conservator of Forests, Mangrove Cell
302 Wakefield House, 3rd Floor, Near Britannia Restaurant, Ballard Estate,
Fort Mumbai 400 001 Phone : 022 — 22694984 / 22694985
E mail : ccfmmumbai@gmail.com dcfmangrovecell@gmail.com
Outward no: Cell-1/L L/245/2024 -25 Dated 21st May 2024
To

The Commissioner,

New Mumbai Municipal Corporation

New Mumbai

Subject : Death of flamingo birds in DELHI PUBLIC SCHOOL (D P S) lake
area at Nerul, New Mumbai.

Reference : 1. News item in English news papers dated 25th April 2024.

2. Divisional Forest Officer, Mumbai Mangrove Forest Conservation Unit no
Cell / Steno / Crime / 227 dated 29th April 2024.

3. BN H S India report dated 30th April 2024 ( copy enclosed )

As per the news item on the death of flamingo birds in the Delhi Public
School ( D P S) lake appearing in the English news paper under reference
and on the directions of the undersigned, the Deputy Conservator of
Forests — Mangrove Forests Cell Shri Shailendrakumar Jadhav, Divisional
Forest officer in Mumbai Mangrove Forests Conservation Unit Shri Deepak
Khade and New Mumbai Range Forest Officer Shri Sudhir Manjre alongwith
local resident Shri B N Kumar and founder director of Vanshakti society Shri
Stalin D, Shri Rahul Khot from B N H S and Shri Prasad Kumar along with
the other complainants viz local residents visited the location and submitted
a detailed report on the reasons for flamingo deaths in the Delhi Public
Schools ( D P S ) lake and measures to prevent such type of the incidents
in future. This office is in receipt of the same vide reference no 2.

The creek adjoining the Delhi Public Schools ( D P S ) lake is a domicile of
the flamingos and they come in large numbers at this location. Similarly the
high and low tide water also intrudes and extrudes the Delhi Public Schools
(D P §) lake. As a result, the flamingos also visit the Delhi Public Schools (
D P S) lake as well.
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ensure that the film are not distracted. The Interim order dated 29th of April
2014 and in particular the clauses (A) (C )and (D) of its operative part
will continue to Operate as final directions.

conserving the ecosystem of the flamingos.
Enclosed :

1. News item in the news paper.
2. Post Mortem Report
3. Concerned photographs.
4.BNH S report,
5. Concerned approval letter vide Forest Conservation Act.
6. Undertaking by City and Industrial Development Corporation Limited
7. Copy of Honorable High Court judgment
SD /- 3rd May 2024
S V Ramarao
Additional Principal Chief
Conservator of Forests
Mangrove Forests Cell,
Mumbai.
Copy submitted for information to : The Honorable Principal Secretary (
Forests ), Maharashtra State, Mantralaya, Mumbai.
Copy submitted for information to : The Honorable Principal Chief
Conservator of Forests ( Wild Life ) , Maharashtra State, Nagpur.
Copy submitted with regards for information to : The Honorable Additional
Principal Chief Conservator of Forests ( Wild Life ) » West, Mumbai.
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Dated 5th July 2024
Introduction :

Considering the incident of flamingo deaths near the Delhi Public School (D
P S ) lake near Nerul Sea Woods in New Mumbai as well as the stay of
flamingos in the said area, measures are required to secure the protection of
mangrove forests and natural ecosystem of the flamingo birds at Nerul.
Incidental to the same, the matter of constituting a committee for studying
the measures to be effected in the said area.

Government Resolution :

Incidental to the measures for protection of mangrove forests and natural
ecosystem of the flamingo birds at Nerul, a committee comprising of the
following officials of the concerned departments and the non governmental
members

1 | Principal Secretary, ( Forests ) President
2 | Principal Secretary ( Environment ), Environment{ Member

and Climatic Change Departmetn
3 | Principal Secretary ( Urban Development — 1 ), Member
Urban Development Department
4 |Managing Director, City and Industrial Member
Development Corporation Limited
5 | The Commissioner, New Mumbai Municipal Member
Corporation

6 | The Chief Executive Officer, Maharashtra Member
Maritime Board

7 | The District Collector, Thane ' Member

8 | Shri Pravin Pardeshi, President, BN H S Member

9 |The Additional Principal Chief Conservator of Member
Forests ( Mangrove Forests Cell ) Secretary

Terms of Reference :

1. To draft management design for securing the natural ecosystem of the
flamingo birds in the Delhi Public School ( D P S ) lake and recommend
measures for implementing the measures suggested therein.
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2. To recommend measures for conservation of mangrove forests in the
surrounding Delhi Public SchoolLake (DPS)and adjoining areas

3. To study the effect of encroachments on mangrove forests in Mumbai and
Thane region and recommend measures for their conservation.

The said committee shall submit its report to the Government within two
months.

The said government resolution is available on the official website of the
Government of Maharashtra, www.maharashtra.gov.in under computer code
no 202407091110064119. This order is issued with digital signature.
By the order and in the name of the Governor of Maharashtra
Digitally Signed by
Siddheshwar Tukaram Sawardekar
Officer on Special Duty
Revenue and Forest Department

Copy to :

1. All the Honorable Members of the Legislative Council / Legislative
Assembly

2. The private secretary to the Honorable Minister ( Forests ),Mantralaya,
Mumbai

3. The Additional Chief Secretaries / Principal Secretaries / Secretaries of
all the Departments, Mantralaya, Mumbai

4. The Principal Chief Conservator of Forests ( Forest Security Force )
Maharashtra State, Nagpur.

5. The Principal Chief Conservator of Forests ( Wild Life ), Maharashtra
State, Nagpur :

6. The Additional Principal Chief Conservator of Forests ( Mangrove Forests
Cell ), Mumbai

7. The District Collector, Thane

8. Shri Pravin Pardeshi, President, BN H S

9. Selected files of office desk F — 1, Forest and Revenue Department,
Mantralaya, Mumbai.
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